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from Taxati01I) Bill 
Shri Frank Anthony: I wanted to 

make the request when the Leader of 
the House is here. 

Mr. Speaker: I am not going to 
allow out of turn requests to be made 
interrupting the proceedings of the 
Howe. There is an item on the. Order 
Paper. When it is taken up, the hon. 
Member can make his request, and if 
the House is not willing to accede to 
his request, all his eft'orts will be 
fruitless. 

Sbri Frank Anthony: You can allow 
it. 

Mr. Speaker: I cannot do anything. 
Let me see then. There is no good 
interrupting the proceedings. If he 
wants to go a·way somewhere, I can-
not accommodate him. 

Sbri Frank Anthony: If the Leader 
of the House accepts my request? 

Mr. Speaker: I will not allow him. 
Shri Frank Anthony: Though the 

matter may not. be before the House 
now according to the Order Paper, I 
feel the rest of the House woUld be 
with me and allow me to make any 
submission. 

Mr. Speaker: Certainly would 
insist upon every hon. Member keep-
ing to the items on the agenda. Only 
adjournment motions I allow some-
times; I do not allow others. What-
ever agenda is there ought not to be 
interrupted in any manner. The hon. 
Member will have the opportunity 
when the item comes up. There is no 
hurry. We are not going to do any-
thing in a hurry. 

12.Z3 hrs. 
VOLUNTARY SURRENDER OF 

SALARIES (EXEMPTION FROM 
TAXATION) BILL· 

The Minister of Finance (Shri 
Morarji Desai): I beg to move for 
leave to introduce a Bill to provide 
for exempting from taxes on income 
a portion of the salary or allowances 

payable to any person who has in the 
public interest volunteered to forego it. 

Mr. Speaker: The question is: 

"That leave be granted to intro-
duce a Bill to provide for exempt-
ing from taxes on income a portion 
of 'the salary or allowances pay-
able to any person who has in the 
public interest volunteered to 
forego it." 

The motion was adopted. 

Shri Morarji Desai: I introduce the 
Bill. 

lU4 hrs. 

MOTION RE: INTERNATIONAL 
SITUATION-contd. 

Mr. Speaker: The House will now 
proceed with further consideration of 
the following motion moved by the 
hon. Prime Minister on the 16th 
August, namely: 

"That the present international 
situation and the policy of the 
Government of India in relation 
thereto be taken into considera-
tion." 

The amendments tabled are also be-
fore the House. 

The hon. Prime Minister. 

Raja Mahendra Pratap (Mathura): 
He has spoken yesterday also. I may 
be given an opportunity. 

Mr. Speaker: He is the person who 
moved the motion. He has Rot the 
right of reply. 

The Prime Minister and Minister of 
External Aftairs (Shri Jawaharlal 
Nehru): Sir, my task in replying to 
this debate has been considerably 
lightened by the many speeches deli-
vered by hon. Members yesterday who, 
even though differirw in some emphasis 
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or in some m,inor matter, demoJlll: 
trated a very large agree.ment wiUt. 
the basic policies that We have Qe!1Il! 
pursuing. There was only one .excep- , 
tion to this of a lo,ne MeJIlber belol}g.~·, 
ing' to a )'"ather lone party. whillb ,~., . 
agrees. with everything. that we . QQ." 
domestic or foreign. Jj'or,th~oro.4lnt 
I do not suppose it is necessary 1pr ~ , 
to, meet the points he rai,sed in tb;is 
HouSe which .were one pf disaPP)'"ovlll· 
of what we do. But, if I may say so 
with respect, I found a c.ertain 1IJtP.TJ!,-
ciatL n in the speeches deliyereq h~Je .. 
of the fact that we have to consider 
these, IJl8t,ter,. nllt iI! an isolate4_ ~IW~,' 
ne,r, but in the larger context of:woJ;ld. 
aff~rs today. Foreign aff¢rs, after all", 
deal with, world affairs. Sollie. of.. t.tAe~., 
may' be o.f greater importance to us than 
to the rest of the world, but an1~!i, 
that is important for the world must 
necessarily. be important to us. A 
subject like war and. peace, for 
instance, is obviously of the greatest 
importance to every country -anef, t'o : 
us, It is well to remember that 
becaUS,e it is in that context that we 
have to consider our own prob1e;niS 
and to adopt our policy. I should. 
only, therefore, refer to .two pr ,pi~'i 
matters in regard to which, perhaps, 
1 can give some infonnation to the 
House. 

Hon. Member Shri Vajpayee sai'il 
that our relations with the newly 
independent countries of Amca:' were" 
not good, and that we ~o~id develop 
them. I do not think he is correct in 
making that assumption. OIiT relati6ns 
with these various countries in Mrica 
are good, they were good, but it is· 
obvious that you cannot treat, one' 
should not try to treat, these indepen-
dent countries of Africa as; if 1· may 
say so, just countries which take the' 
lead from this country or that coun-
try whether it is a great Power or 
whether it is India or any othe~ coun- ' 
try. They are full &f a feeling of 
awakening, of growth, of strength, of 
trying to make themselves heard ana 
to do something. Africa is full of a 

n~w Ffe, wAich,. Sjl~etime9, . ~y lead 
to~ s'oine' ~Ilctiiln'. ~b;i~h rh~Y .. not 'be 
approvM' by .0Uiers, by Meiripers of 
this House" or by me, but tile main 
thing is that Africa is a continent 
vdiil::h' ;jilVftilt: ibVlfitatify . .and v.ig'our 
todll:r~ 'lbat;il ·.the mam tbiJIII: we. muSt 
wetcoltle,. ·not. SOJlle'~r thing ~.thllt. 
they>imayc'40',:w!d1Ihc _ mar~ not.,liIte. 
It<. is quite Wl'Ol1jf" 1b imBgine.· Ulat 
fi'iabdllhill"witt\J dth8l" ;cauirttltea: IDeIim; 
di~@ltti~s:-Whidi>'W4 4IItt;y giI\tIe·;UII!dH.r,' 
pretldm!i:· ..... giw~tIIt!lil.;Wl!cpre!lUmecto 
g1v.'-;'1l0~~ ,le any!XlO\uitry in 
tIlat. Senile. ';l'llIIere: ill .cettainly:frieItdly. 
censUltation;',B ·l,.anetimea·" ,friendly 
adrice it;<i~ jg:fleedBd, aild;ian 'IIImmpt 
tb .cQ;.;opmate . without aQ'ytMng.bind-
ingJ.ws:J".i ri)j:::{ .·'!i.)2,_,··r 1,) ~-_I. 

-.I. ... ! .. 

,In "regard. tp s~fic:'Afriean coun-
trlel, .it .is; ,true that. our(jrepresen~­
tion t~e.has. been very limited in the 
past. 'llhere ,were, Ye~y few. 'indepen-
dent~ countr,i,es, 1. 11m. . flot ·talklng 
aboJItthe.·VnitM Ara,b RE:Pu~lic: .and 
N ox:th Afri,clI. which might be called 
Arlj.~ Africa, where we have had 'IHIme 
r§l!~es'll/o.~tilm. faim),:.pod; I"~resen­
tJltten,eo~g. tp ·'h'L relit· of. Africa, 
we.lulYe bali I"epresentation.in Ghana 
aad NUffiria.. Now .. we prOpm;e, and 
we are .taking steps, t&-·have an 
.wnbas~dotip· .. SeI!:egel,. 4l).d his 
domain ,af activity· will',el'tend to t!>e 
coungil1ll.oi lv-ory COII$t;. .upper Voita 
and. ;tliger. Our,. Ambassado/:, in 1h.e 
Congo.:w:i1l presently l'eprEillelltlls.· in' 
Chad, Centr:al Mriean·R.eII\l~, ,.and, 
G;loon ... 'Ou.r ,Hjgh. Commi$IUOner in 
Ghana will; ,in f.uture .. ~~re~t ~!J$"at 
Sierra Leone, Mall, Guinea:an4~~ 
cia.' '. Our High aomm~oner· in 
Nigeria will :represent ·us in the.(:alru!-
roons, Togoland, and J,)ahoinflYi and 
our "representative in M/luritius will 
represent ,us' itr Somalia, Thus, in a 
sense, we sh-all cover· ne/!,l"ly 1\11 the 
new States of Afripa. ,We llre .. quite 
alive to tbe veryo great ·importaRCc. of 
Africa, and these·"new.c.ountries, and 
so ~r .as .we are conc~ed, we shall 
develop 'clOse C'Ontacts· with.·:them. we 
shall''tty to. Wher.e nece,sary,. ,where 
desired; and so fat as we liFe ,capable. 
we shal! give them help. We are even 
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asked for help, chiefly technical help. 
We are, in fact, even now giving it to 
a number of these countries. 

Then again, I think Shri Nath Pai 
said something about a vacuum deve-
loping in Southeast Asia. It has 
become rather customary to talk of 
such vacuums. I confess I do not 
understand the use of this word but 
great powers sometimes talk of vac-
uum of course because they have 
been pushed out and therefore there 
is vacuum and they speak of filling 
a vacuum because they are not there 
and they think that somebody else 
may fill it up. I do not understand 
the business of vacuum. Each co~try 
functions and it may get into diffi-
culties or not but there is no vacuum. 
There may be trouble if you like and 
there may be conflict in the country 
but there is no question of a vacuum 
to be filled by another country. It is 
a wrong approach. Anyhow, we are 
not out to fill any vacuums in other 
countries. Naturally, we want to have 
the closest friendly reIatioDB and 
therefore, our relations in Southeast 
Asia are good and friendly. Some-
times, in some matters we may not 
agree. Burma was specially mention-
ed by the hon. Member. I think in 
regard to Burma our relations have 
been extra-ordinarily good throughout 
these many years and they are good. 
Nothing has happened. I think the 
inference drawn is that they cannot 
be very goOd because Burma has con-
cluded some kind of a frontier treaty 
with China and therefore its relation 
must be bad with us. That is not a 
justifiable impression. If Burma, tak-
ing everything into conSideration, 
comes to a treaty with China: about 
her borders, it is upto Burma to do it. 
We cannot go and tell Burma that 
because we are in conflict in regard 
to our borders with China, they must 
not have a treaty. That would not be 
a proper attitude for us nor is it justi-
fiable. The meaning is that in a 
developing situation there are all kinds 
of new problems arising and it is not 

right for us to expect that every 
country o.r many countries will keep 
In step Wlth us or fall in line with us 
in regard to every problem that arises. 
'!here have been some petty things 
In regard to Burma, money being sent 
from India to Burma or from Burma 
to India-5ome minor matters which 
have arisen purely through misunder-
standing. But, there is no major 
issue between Burma and us. 

About the US aid to Pakistan and 
to us, President Ayub Khan has made 
some statements :which were not, I 
think, correct. FIrst of all, he made 
some statements about our getting 
military aid from the United States. 
He ment~oned hundreds of tanks and 
missiles and what not. I was really 
surprised and I was wholly unaware 
of this fact. So, I enquired into it 
and I found t.hat in the course of the 
last ten years, sometime in 1952 or 1953, 
we purchased something from the 
United States. I think we purchased 
some tanks in 1954-55, as we purchase 
such equipment from other countries· 
we purchase them from where we ca~ 
get them at the best prfce. There has 
been of course no element of aid In 
the military equipment that we have 
got from other countries at any time 
and in fact in recent years we have 
purchased less from the United States 
the major reason being that thei; 
prices are much more than those in 
other countries and naturally we pre-
fer a market where we get things 
somewhat cheaper. 

Then there is a statement made by 
President Ayub Khan and it has 
often been repeated on behalf of 
Pakistan: you do not get military aid 
but you get aid for civil purposes 
thereby releasing your resources for 
military purposes. That too is a verY 
wrong argument because what aid 
that we get from any country abroad, 
normally speaking, is for particular 
purpose and if not one purpose, a 
group of purposes according to our 
planning; it is all tied up. Now, if 
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we get some money, let Us say, from 
the United States or from UK or 
USSR, wherever it may be, we get it 
mostly for the foreign exchange ele-
ment or for the capital goods that 
come in. In fact that aid does not 
release any of our domestic resources 
and in fact we have to spend domestic 
resources to make good that aid for a 
project. I think I have made it clear. 
If we do not get that foreign aid, we 
may not have that project; that is a 
different matter and unfortunately 
for us we will have to go without that 
project. But foreign aid does not lead 
to any release of our domestic resour-
ces for military or like purposes 
becauSe any project that we undertake 
means expenditure of domestic money 
and foreign exchange. Therefore, 
every project that we take up ia a 
drain on our domestic resources; it 
does not release the domestic resoUr-
ces. In case that foreign aid did not 
corne, it may De that we ma!, hay. to 
give up one or two or three or five 
projects. That is a di1ferent matter. 
But by its coming we do not get 
release for military purposes. The 
military purposes remain naturally a 
burden on us which we have to 
shoulder completely with such capa-
city as we have. 

In this connection, may I draw the 
attention at the House to a news 
item? In this morning's newspaper 
there is a statement reported to have 
been made by Mr. Chester, Bowles, 
Under Secretary of State, who was 
recently in India. He is reported to 
have said that the United States was 
committed to the defence of both India 
and Pakistan if attacked by the other. 
He was asked about his statement 
during his Indian tour thafthe United 
States would help India if India was 
attacked by Pakistan. He said, the 
report goes on, he had only repeated 
"the offer made by Shri Eisenhower 
in 1954 then PreSident, made in a letter 
to Mr. Nehru in 1954. Of course we 
do the same for Pakistan; we are com-
mitted bothways .... ". Now, what-
ever commitments the US Government 
has with Pakistan is a different matter. 

Situation 
The alliances and treaties, the SEATO 
and the CENTO, etc. have separate 
agreements with Pakistan. There is 
no reference to the word 'committed'. 
They may be committed in their own 
minds. But there is no question of 
any commitment by any country to 
us in regard to aid of this type 
because, as the House will know, im-
mediately we were committed in this 
way or anybody else was committed, 
'it means our becoming not wholly 
unaligned. We ·begin to be aligned in 
one way; it must have that effect. As 
a matter of fact, this matter was not 
discussed at all-what Mr. Chester 
Bowles has said. They may feel pro-
bably some kind of a moral issue, 
because they are helping Pakistan and 
because possibly they feel that doing 
this has ,not been wholly right on the 
moral plane or on the practical plane 
and therefore, for themselves, they 
want to balance that by saYing that 
'we are committed to India if India is 
attacked by Pakistan.' There has 
been no mention, no' talk and no com-
mitment so far as we are concerned ... 

Shri Hem Barua (Gauhati): He said 
that US was committed to help India 
and to balance it he has said in 
Washington that US would help both 
India and Pakistan, 

Shri Jawaharlal Nehru: I have not 
quite understood what the hon. Mem-
ber is saying but it does not matter. 
I wanted, both in the interest of the 
United States as well as of India to 
make this matter perfectly clear. But, 
as a matter of fact, he refers to what 
President Eisenhower had said in 
1954. President Eisenhower had not 
quite said this. What he had said was 
this; when we protested to him abou! 
the military aid being given to Pakis-
tan, his reply to me was, then, that he 
would offer military aid to India. He 
said, "we are prepared 'to do the same 
to you," to which I had ventured to 
point out that it the military aid to 
Pakistan was or might be injurious to 
India,-about which we had protest-
ed-offering something to Us would 
not be very much in keeping with Our 
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dignity or theirs, our accepting it 01 sats ‘offering it. T had pointed out 

this to him, 

Shri Tyagi (Dehra Dun): Have they 

not assured you that the equipment 

supplied to Pakistan shall not be used 

against India? 

Shri Jawaharlal Nehru: Yes; of 
course they have always said it; they 
have said it again, That is a different 

matter. That is a matter between 
Pakistan and the United States, under 
what condition they give it. That is 
true. But what I am at present 

interested in saying is—lest there be 
a Misapprehension of what Mr. Chester 
Bowles has said, no doubt meaning 
quite well to India, but not perhaps 
realising that it might be interpreted 
in a way which is not basically true— 
there is no question of any commit- 
ment to us about that. As for some 
countries in South-East Asia, the 
House may remember that they were 
at no time referred to as under the 
protection of SEATO. SEATO is not 
only protecting its own countries but 
is spreading its umbrella to some 

other countries which are not mem- 
bers of the SEATO. We are not under 

anybody’s protection or anybody’s 

clients in this respect. That should be 
made perfectly clear, 

In this connection, I might also 
refer to another piece of news that 
occurs in this morning’s newspapers 
and that is, that the Government of 
Portugal has sent a note to the Gov- 
ernment of India protesting against 
the Bill recently passed in respect of 
Dadra and Nagar Haveli. I have not 
read their protest note which has just 
come in. But I need not at present 
read it. Anyhow, they express in this 
note, as I understand, their inten- 
tion to exercise their right to 
Passage through Indian Union 
territory to Dadra and Nagar Haveli. 
We shall of course deal with that note 
in the normal course. But I want to 
make it perfectly clear that no one is 
going to be allowed to pass through 
Indian territory sent by the Portu- 
guese Government or any other Gov- 
ernment. That should be made per- 
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) 
fectly clear, If anybody geek, to. 
that, that person or group wil} 2 

ejected with great speed from 4 
Indian territory. 

I had made this clear previously },, 

I should like to do ४० or © 
0, Shr, 

Braj Raj Singh again askeg yn, 

does not the Goverumen; agres के 
our nationals going to Goa to liberat. 
it?” Well, how do our nationals ,. 
there? Either they go there in बे 
Satyagraha fashion, unarmed, ang 
offer themselvcs to be shot or impri- 
soned, or they go with some kind of 
arms such as they may possess, }; ig 
clear that if they go in an unarmed 
way, as we have seen, they wil] be 

shot down ruthlessly by the Porty. 
guese, because however feeble thei; 

army, may be it is easy enough to 

shot down an unarmed people. And 
then that creates a certain situation 
for this House to consider, for the 
Government of India and our army 

to consider. We _ should be pre- 
pared for the consequences of 
that. Are we then prepared to send 

immediately the army,—those people 
are to be followed by the army—and 
if so, why not send the army previ- 
ously, and why allow the people to be 
shot down and then go there? Or 
else, the other thing is that people 
should go there, either in small groups 
or individuals, with arms, to do petty 
acts of violence or violent struggle 

there. I am not going into the moral 
plane. A person or a group may be 
justified in doing that, but again, I do 

not think that is a practical propos'- 

tion for odd individuals or small 
groups to do that. It will entangle us 
without producing results otherwise. 

We have to be clear on this. The 
Question of Goa, as far as I can se 

can only be dealt with either ot 
completely peaceful basis or on a fu 

armed basis. A time may come — 

you decide to deal with it on Jl 
armed basis. We will do so then. ५ 

this king of petty violence by ei 
and imagining that the people Oo 

there without arms, the citizens a 

there to liberate it, is not 8 pro 
proposition if you like it, apart it 
anything else that is involved 7 ™ 
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But, as I said yesterday, I think it 
was in the other House, if I am asked 
at the present moment to give any 
k.nd of assurance that we shall not use 
armed forces in regard to Goa, I am 
not in a position to give it. I do not 
know what we may do at any time, 
but we cannot at present in regard to 
the development of events everywhere, 
rule ou t the question of u!ring armed 
forces in regard to Goa. 

I am sorry I am rather going from 
subject to subject. As the House 
knows, in Tunisia, there has recently 
been a very deplora·ble and distressing 
mcident, the bombing and other 
action taken by the French Govern-
ment at Bizerta. Peculiarly painful 
this has been, and this shows how 
sometimes even Governments which 
h~\·e broadly acted in a way to get rid 
of their colonies, how they hold on to 
that mentality. That brutal mentality 
comes back, the mentality of treating 
other countries as if they are a subject 
race, to be set upon, to be shot down 
and bombed. Here is the French base 
in Tunisia. Obviously, frolill any point 
of view, even from the military point 
of view, a base in a foreign country 
can only be useful with the goodwill 
of the people of that country. It can-
not be otherwise. For a little while it 
may be used against them, but broadly 
speaking, no baSe is of any use if the 
people of that country want to create 
trouble against that base. To imagine 
that by shooting and bombing Tuni-
sians they can preserve the base at 
Bizerta seems to me really quite an 
extradordina,ry way of considering 
such problems. As a matter of fact, 
even the French have recognised that 
the base of Bizerta will have to go. 
So, it was only a question really of 
facing it,-whatever it may be-going 
quickly or a little slowly and in 
spreading it out. Anyhow, it was a 
matter for decisiOn with the Tunisian 
Government, and as everyone knows 
the Tunisian Government, the head of 
that Government, has gone out of his 
way to be friendly with the western 
countrie •. In spite of that. he was 

Situation 
given this treatment presumably to 
to teach him a lesson. And yet, these 
countries do not realise that the les-
son is certainly understood parti-
cularly ·in a way they did not eX"Dect. 

ThE'n we see the Secretary-General 
of thf, United Nations comes to Tuni-
sia and wants to go to France to dis-
cuss this matter with the French 
Government and President DE' Gaulle. 
and he is told that nobody is going to 
see him, if he goes there! It is a very 
extraordinary treatment given to the 
representative of the United Nations. 
It is OnE! thing to agree or not agree to 
thepropostion. But it is a discour-
teou~ treatment given to the repre-
sentative of aftter alI the onlv· one 
world organisation of this kind which 
we have got. It does seem very extra-
ordinary, almost a deliberate attempt 
to break up that organisation, to 
weaken it and to make it count for 
nothing. Therefore, this Bizerta inci-
dent has become a very serious mat-
fer; It is obvious that SO far as we 
are concerned, anyhow we would b. 
supporting the complete freedom of 
Tunisia and the removal of foreign 
basis. That has been our policy 
throughout. It continues to be that, 
but in the particular event as it has 
occurred, we feel it even. more· strongly 
that these bases should go. 

Talking about the United Nations, 
may refer to the South African 

Government, which has prevented a 
Commission of the United Nations 
from entering South West Africa. This 
kind of not merely discourteous trea-
tment, but aggressively hostile treat-
mert to .the United Nations Commis-
sion-they were carrying out a resolu-
tion passed, I forget, by the Security 
Council, I think, is regrettable. And, 
Still more regretable has been the 
fact that in this refusal of the South 
African Government to alow it to pass, 
the Government of the United King-
dom have passively acquiesced, almost 
actively I would say. It is very extra-
ordinary-the way great powers are 
beginning to treat the United Nations. 
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Several hon. Members said that in 
connection with Pakistan, we should 
not continue appeasing Pakistan; we 
should not go in for appeasement, as 
we did in the Canal Waters Treaty or 
in regard to Berubari. I do not under-
stand what appeasement means; in 
this context the word is thrown about. 
If we entered into the Canal Waters 
Treaty, it was because it was to our 
advantage. We were not throwing 
away anything; it was to Our advan-
tage. I would like hon. Members who 
want to study this matter regarding 
the Canal Waters Treaty to take some 
trouble to go into it and see whether 
it was to our advantage or not. We 
are not distributing largesse to other 
countries. 

Shri RajeDdra Singh (Chapra): On 
a previous occasion, you said you made 
a generous gesture in that regard. 
How is it to be reconciled with this? 

Shri Sawaharlal Nehru: I know 
surely; a generous gesture might also 
be to our advanstage. 

Shri Hem Barna: It was 
out that it was for the 
Pakistan also. 

pointed 
benefit of 

8hri Sawaharlal Nehrn: Of course; 
when two parties have a deal, there 
must be an element of benefit to both 
unless it is an enforced or compulso~ 
deal. Take Berubari. I think we have 
done few things which are more 
advantageous to India than the Beru-
bari matter. (Interruptions). It is no 
good looking at Berubari by itself. 
Even looking at it by itself, there was 
a chance of our losing the whole of 
Berubari, instead of certainly hav-
ing half. But it is not a question of 
looking at it by itself. This was the 
part of a large deal, with territories 
being exchanged both in East Bengal, 
East Pakistan, West Bengal and on 
the western side here and We gained 
much more. 

Suppose even if Berubari was not 
justified by itself, as it was I think, 
one must consider the large territories 

that we got in other places. One 
must balance it and look at the whole 
picture. Any body who looks at it 
realises that. Of course, it is easy 
enough to start an agitation 
saying We are giving up this without 
exactly knowing what our rights were 
and what possibilities were there for 
our claiming it. But if one considers 
how far this was balanced by other 
things that we gained, I have nO doubt 
that it is definitely an advantageous 
settlement. So, I do not mow what 
exactly appeasement means. 

8hri RajeDdra Singh: Appeasement 
can be big, can be small or can be 
anything. 

Shri Sawaharlal Nehru: I do not 
quite know whether it is small or big, 
but when one uses the word 'appease-
ment', it presumaQly means some 
action taken by fear or whatever it 
may be. But, of course, any action 
taken under some coercion or fear is 
bad, whatever it is. But if you want 
to have peace instead of trouble and 
settle something, that is normally a gOod 
thing beneficial to a country. If you 
do it under pressure, under the co-
ercion of another State or fear, well, 
of course, it is a bad thin~. Un-
doubtedly it is bad. 

But this kind of mentality that we 
must always take up a rigid attitude 
and try not to compromise, not to come 
to terms about these matters is, I sub-
mit, an exceedingly wrong attitude, 
which no country, however big it may 
be, ought to take at any time. It i. an 
attitUde really of a small country 
afraid of others and showing its 
strength by the strong language one 
uses. It is not the attitude of 
strength, but it is the attitude of weak-
ness, which weakness is translated 
into strong language and strong ges-
tures. Strong language and strong 
gestures mayor may not have any effect 
On the internal situation, but exter-
nally they haVe nO effect, because 
externally the other party adopts the 
same brave gestures and uses the 
same strong language as We see, let 
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us say, in these big issues today like 
the Gennan issue or the Berlin issue-
the kind of language that is gradually 
being used the language of cold war, 
etc. It does not depict that they are 
strong nations. Nevertheless, that 
language is used not because of 
strength, ,but the fear Of the other. We 
must be strong and we must not give 
in on any wrong issue; that is a difte-
rent matter. 

Some hon. Members still object to 
the Secretary General of the External 
Affairs Ministry stopping at Peking 
and meeting-I do not think he met 
the President-the Prime Minister and 
the Foreign Minister there. It passes 
my comprehension how that can be 
objected to unless behind that is 
some intention of giving up some-
thing that is vital to us or subordi-
nating our inerests through fear or 
otherwise. That is a different matter. 
But it is the normal thing and the 
proper thing, in fact, something that 
was necessary and that has justified 
itself. It was on the way and he had to 
go to PekIing. There was no way. 
He could, of course come back via 
Moscow by a long distance. 

Shri Nath Pai (Rajapur): Just be-
caUSe Karachi is on the way to Lon-
don, you do not stop there. We are 
not convinced about this shoriness; 
you have more powerful reasons for 
it. 

Shri Jawaharlal Nehru: The hon. 
Member is not correct. One does not 
have to stop at Karachi on his way to 
London. 

Shrl Nath Pai: Geographically it is 
nearer. 

Shri Jawaharlal Nehru: But coming 
back from Mongolia to India, one 
has to stop at Peking. There is no 
way unless you take a private char-
tered plane. Even then, you haVe to 
stop at Peking and you will have to 
spend at least a minimum of a day or 
two days to catch the next plane. 

Shri Hem Barna: On a previous 
occasion, the hon. Prime Minister was 
pleased to say that there can be 110 
friendly relations unless the trritory 
is vacated. Still, why should there 
be gestures like our Secretary 
General stopping at Peking? 

Shri JawaharJal Nehru: That is 
perfectly correct statement, which I 
repeat now. (Interru.ptions). So Jong 
as two countries have any kind of 
diplomatic relations, so long as they 
are not either at war, when they have 
no relations except fighting each 
other or on the verge of war when 
they break off relations, let us say 
like South Africa and US- we have 
no relations, although We are not at 
war; We have no friendly relations; 
we have no reJations-so Jong as a 
country has diplomatic relations, it 
is carrying On relations. It .has to' 
talk, it has to send notes, etc. All 
these are relations. They may '!tot be 
of a very friendly character. They 
are relations and diplomatically 
speaking, they have to be courteous 
relations. At Jeast that is the whDle 
training in democracy, but in these 
days of cold war, it is forgotten. 

Shri Vajpayee (Balrampur): We 
have our ambassador in Peking. May 
I know why his services were not 
utilised and why our Secretary 
General was specialIy sent to Peking? 

Shri Jawaharlal Nehru: It is not 
because 'Our ambassador's services 
are not utilised. Our ambas;!lldor's 
services are utilised. It is not a 
question of sending strong notes or 
sending a copy of Shri Vajpayee's 
speech here for them to read. The 
Ambassador can do that. 

13 hrs. 

Shri Vajpayee: Sir. I seek your 
protection. I do not want that my 
speeches should be sent, it is the 
Prime Minister's speeches whiCh are 
sent. 
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Mr. Speaker: Order, order Let 
there be no more interruptions. 

Shri Jawaharlal Nehru: What 
mean is this. I want this matter to 
be carefully considered. It is one 
thing to have an OpinIOn, a strong 
opinion, to hold it and even if neces-
sary fight for it, it is completely 
another thing to cut of talking with 
anothrc country. We have to talk, 
always talk, til! we give up talking 
and fight; there is no middle course 
left in it. 

8bri Hem Baroa: Sir, I would like 
-to haVe some enlightenment. 

Mr. Speaker: Order, order. Suftlci-
. ent enlightenment has already been 
made. 

Sbri Jawabarlal Nehru: I think it 
1s becaUSe these are not developed, 
mature countries, fUnctionlng and 
developed In a mature way. It is one 
thing to hold to a policy, to hold on 
to something, 'but to shut aU doors of 
talks means that )'Du can never deal 
with the problem execept on the 
field of war. It is obvious, if you 
ruie out every other possible ap-
proach. There are, of course, in the 
ordinary course, pressures exercised 
in various ways. The Chinese at-
titude did exercise pressures on US 
because they sit on our territory. 
Our attitude in response to that, if I 
may say so, has exercised a very 
great deal of pressure on the Chinese 
because it has affected their prestige 
all over Asia, in Africa and every 
where. It is not a small pressure 
that We have exercised in this way. 

So.we have to take all these things 
into consideration. As I found that 
our Secretary-General had to go via 
Peking and had to spend necessarily 
a day at least there, deliberately-it 
was not by chance-I told him to go 
there. He has been the previous am-
bassador there. He knows these 
)eople. In the ordinary courSe he had 
to calion them, just a formal cour-
\esy call. If he goes for a formal 
courtesy caJl, it depends upon how 

his talk with them proceeded. He 
could talk about other matters. When 
he was going he asked me whether he 
co.uld ,~alk about other matters. I 
;ald: It depends on circumstances. 
f they talk, of course, you can talk." 

::: cannot say, no, We won't talk. 
d, he had to talk, and obviously 

th.e talk was more of exploration of 
ml.nes and things like that than any-
thmg else. That type of exploration 
a}ways goes on between representa-
tives of States or heads of States and 
others. 

Raja Mahendra Pratap: Sir, I rise 
to a point of order. 

It is a small matter . 

Sbri RaghuDatb 8111gh: No inter-
ference. 

~ Mahendra Pratap: Our han. 
Prime Minister said something about 
a lone man, a lone party. J hope he 
did not mean me. 

Sbri lawaharlal Nehru: I shall be 
perfectly ,frank. I referred to the 
representative of the Swatantra 
Party. I think Mr. Imam spoke at 
some length yesterday. I am not 
going to deal with all that he said. It 
seems to me not necessary to deal 
with anything so outside the range of 
logic or current politics. 

Raja Mahendra Pratap: My visit 
to Formosa is not mentioned. 

Shri lawabarlal Nehru: Then again 
Shri Braj Raj Singh asked the reason 
why Mongolia should be seated in the 
U.N. 

Shri Braj Raj SiD&'h (Firozabad): 
did not say that. 

Shri Jawaharlal Nehru: That does 
not matter. That is what I under-
stood. He asked for reasons why 
Mongolia should be seated in the U.N 

Shri Braj Raj Slach: It is far from 
what I said. 
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The fact is that, as I as pOinting 
out yesterday, there is next to unani-
mity in getting Mongolia in. We 
want every country to be in. There 
are 99 nations in the United Nations. 
There are, I believe, just a very few 
left out. It see no reason why Mon-
golia should be left out, and we have 
tried for that. We can oniy try by 
talking about it, there is no other way. 
Now, at the present moment every 
count?' I think with one e~ception, 
wants Mongolia there. The one excep-
tion is the 'Formosa Government the 
Komintang Government in Fo~osa. 
It is quite astonishing. Even the 
Uni~ States agreed and wanted to 
bring in Mongolia, wlientheFor-
mosian Government wanted to use 
its veto. I was trying to point out 
an extra-ordinary situation that was 
created. 

Again, I think Shri Mahanty said 
that We should have no piecemeal 
treaty with Pakistan like canal waters 
a?d Berubari. We are always to have 
pIecemeal treaty, not with Pakistan 
but with any country. We cannot 
wait for the settlement of every pos-
sible dispute. If a settlement in one 
matter is usefUl to us, We have it. '!'Ie settled, let us say, our border 
Issues with Pakistan. It is good. The 
border is not completely settled yet· 
so~e trouble occurs. But it is not ihai 
~Ilv there is trouble which neces-
SItated our reference to it almost 
every. day in this House. Broadly 
speakmg, the IndO-Pakistan border is 
a peaceful border now. That is an 
advantage to us and to them. Beru-

bari is also part of the border; so also 
canal waters. That can SEttle every-
thing. As I said yesterday, now they 
are raising and making much of the 
eastern rivers in East Pakt;tan and 
West Bengal. 

Sbri Hem Barua: The Farraka 
Barrage also. 

Shri Jawaharlal Nehru: Yes, that 
is part of that. Suppose a matter 
can be easily settled, we will settle it. 
We would not wait here till every 
trace of conflict or bitterness between 
India and Pakistan is over and then 
settle the whole thing tagether. That 
is not really dealing with the facts of 
life. 

One thing more, Sir. 8hri Dange 
laid stress on his desire that we 
should recognise the East German 
Government. Now, I admit ;that 
there is a gOOd deal of logic in that 
argument. 'The 'fact Of the matter is, 
as I said on the previous day, that we 
have been continuing to recognise the 
West German Government even be-
fore it became the West German 
Government: It is a war-time con-
tinuation. So it has continued. Of 
course, otherwise too We might have 
to recognise it, but it is a continUing 
thing. Now, since the East German 
Government came in there lias been 
talk of con1lict, talk of two Germanies 
uniting or something else happening, 
and we have felt, therefore, that' 'if 
We took that step it may rather come 
in the way of this developing situa-
tion rather than help it. We have 
trade relations with East German 
Government. Defacto We recognise 
it. They haVe got a Trade Represen-
tative here and we are dealing with 
them in many ways; it is not that we 
boycott them. 

Shri Dange also criticised our role 
in the Congo and said that it was not 
consistent. He referred to our army 
people looking On when Mr. Lumum-
ba was murdered. WII, that is not 
quite correct., They were not looking 
on. They were no! there when he 
was murdered, 
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Shri Tanpmani (Madurai): They 
were there when he was arrested. 
He was arrested under the very nose 
of Shri Rajaeshwar Dayal. 

Shri Jawaharlal Nehru: Yes. How 
can our anny start petty actions of its 
OWn when things happen which they 
do not like? It is a disciplined 
army. They functon as they are told 
to function. The whole policy of the 
U.N. Anny in the CongO had been 
fixed in another way. It is a differ-
ent matter, but it had to function 
under the orders, under the board 
diTections of the United Nations 
authorities. I may make it clear pre-
viously that many things were done, 
specially in the early days, on behalf 
of the United Nations in the Congo 
which I think were wrong and which 
led to a worseninll of the situation. 
It may even be said that that step, 
by step, not directly but indirectly, 
to this unfortunate killing of Mr. 
Lumumba. One may say that. But 
to accUSe us of being inconsistent in 
our policy there is not correct. So 
long as we are there, we must func-
tion as a discipined group under the 
United Nations. If we do not approve 
of that, we would withdraw our 
troops. We cannot function as an in-
dependent eroup there. Fortunately, 
after all this trouble in the Congo, 
there is some hope now of a measure 
of unity, solidarity and some kind of 
democratic progress there. 

Shri Nath Pai said something, with 
which I agree, and that is our right 
to buy arms in any country. We pay 
for them and get them from where-
ever we can, if that suits us and if the 
prices are favourable. If they are 
suitable, we will buy there. Of 
course, there is no inhibition about 
that in our minds. 

I do not wish to take any more time 
of the House. I am gratefUl to the 
hon. Members for their approach to 
this question, and I auld beg of them 
again to look at this picture of inter-
national affairs in the broadest lIense. 
We cannot get lost in our petty likes 

Nagar Haveli Bill 

and. dislikes when these big things 
are happening which may make a vast 
difterence to the whole world. 

There are some amendments. I do 
not accept all the amendments. The 
one 'Which I accept is by Shri Nal-
durgkar which, I need hardly say, is 
one of approval of the policy of the 
Governmp'lt (>f India. 

Mr. Speaker: I shall now put the 
substitute motion to the vote of the 
House. 

Raja Mahendra Pratap: I object to 
it. I admire the hon. Prime Minister, 
but he has not said a word ...•.• 

Mr. Speaker: Order, order. He 
cannot say anything more now. The 
question is: 

"That for the original motio!!. 
the following be substituted. 
namely:-

"This HoUBe, having considered 
the present international situation 
and the policy of the Government 
of India in relation thereto, 
approves of the policy of the 
Government of India." 

The motion was adopted. 

13.1Z hrs. 

THE DADRA AND NAGAR HAVEL! 
BILL 

Mr. Speaker: The House will now 
take up the consideration of the Dadra 
and Nagar Haveli Bill. The hon. 
Prime Minister. 

Shri Tangamanl: (Madurai) On a 
point of order. The Constitution 
(Tenth Amendment) Bill has been 
passend by us and We were told this 
morning that a message has been re-
ceived from Rajya Sabha that it has 
also passed this Bill without any 
amendments. We have not been able 
to understand hether the Bill has re-




